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etc, are being guarded round  the 
clock by RPF

(11)  Nominated goods trains parti
cularly those carrying  high-rated 
commodities., are being escorted by 
the RPF in vulnerable sections

(m) Special drives are conducted 
against the receivers of stolen pro
perty and  cases are  prosecuted 
under tlhe Railway  Property (Un
lawful Possession) Act, 1966

(iv) Plun clothed RPF  staff are 
deploy cd to keep watch on the acti
vities ot cummals

(v) Assistance and co-opeialion of 
Railway  Trade  Unions \ *s  ben 
sought for pievention and detection 
of crimes, on the Railway

(vi) Nectssaiy  co-opeiation  is 
maintained with State Police autho
rities ior keeping surveillance ovei 
bad chaiaiteis opeiating on the Rail

way

(e)  The number oi cases of pilfo- 
lages (including those irom seals in
tact wagons) icfeisteied has come down 
from 14,699 m 1971 to 11 18b in 1972 
and 8 252 in 1̂73 However, due to a 
steep rise m the general price level 
of al1 commodities it has not been 
possible to reduce the  value of the 
pioperty pilferred during the  year

1973

Increase in Price of Arabian  Crude 
by EXXON

1170 SHRI JYOTIRMOY BOSU 
SHRI MADHURYYA HAL_ 
DAR

Will the Minister o£ PETROLEUM 
AND  CHEMICALS be  pleased to 

state

(a) whether EXXON has sharply 
increased the price of Arabian Mix by 
another 30 cents with effect  from 
October 31, 1974,

(b) whether this would mean an 
additional burden on the exchequer

of about Rs 5 crores in a full year,

(c) if so, the facts thereof, and

(d) Government’s  reaction  there
to?

THE DEPU1Y MINISTER IN THE 
MINISTRY Or PETROLEUM  AND 
CHEMICALS (SHRI C  P MAJHI) 
\j) EXXON has mcieased the price 
of Arabian Mix b\ 33 rents per barrel 
with effect from 3rd October, 1974

(b) and (c) Yes Sir

(d)  EXXON ha\e  been asked  to- 
clarify the reasons fox incieast.  and 
quantiiy them

Implementation of Demands of Rail- 
waymen conceded by Railways

1171  SHRI  JYOTIRMOY  BOSU 
Will the Mimstu of RAILWAYS be 
plta>td to state

(a) whethci on the eve of the last 
All India Genoial strike of Railuay- 
men, his Mmîtiy conceded some of 
th< demands ot tht employees

(b) it so what are those demands,

(c) whether any ol those demands 
have been implemented and

(d) if so the salient features theie- 

of?

THE DEPUTY MlI’uSTfK ij\ 1HE 
MINISTRY  O* hAILWAYb  (SHRI 
BUTA SINGH) (a) and (b) Yes cer
tain concessions were agreed to Main
ly these are-(i)  Implementation of 
Miabhoys Award in toto  (n) Cadre 
review and upgiadation of Class III and 
Class  IV staff  (in) Job evaluation 
witlmn the framework of the  Pay 
Commission’s  recommendations (iv) 
Remo\ai of anomalies arising as a re
sult of Pay Commission’s recommen
dations (v)  Certain policies  with 
regard to employment of casual labour 
and (vi)  Opening of fair price shops 
m railway colonies housing more than 

300 families




